
BEFORE THE NATIONAL GREEN TRIBUNAL, SOUTH ZONE

ORIGINAL APPLICATION NUMBER 151 /2024

[Earlier O.A. No. 79 of 2024 (LP) (PB)]

IN THE MATTER OF

Hugh Vas ..... Applicant

Vs.

Karnataka State Pollution Control Board & Others ... Respondents

AFFIDAVIT ON BEHALF OF KARNATAKA STATE

POLLUTION CONTROL BOARD

PAPERBOOK

[PLEASE SEE INSIDE FOR INDEX]

DEVRAJ ASHOK

COUNSEL FOR KARNATAKA STATE POLLUTION CONTROL BOARD
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PROOF OF SERVICE

PLACE: BENGALURU

DATE: 31/03/2026

THROUGH COUNSEL

DEVRAJ ASHOK
PH: 8050637442




























































































































































